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MAGISTRATE, TEZS HAZARI,
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Securities and Exchangae Boarg of India, s
stetutory  body  established under 1he
nrovisions of Sacurities and Exchange Board r) ot U A
“Teneny - | |
| o X . S e At S AL
of Incha Act, 1992, heving its Head office at, ¥sde o fOrmm f’...._..""..f""“...:..
Mumbai and Regional Office at Block Nc. 32. / ” . r;
Rzjendra Bhavan, Rajendra Place District ;. ;\fo
Contre, New Delhi- 110008 and represented B
by its Manager Shri Ajay Srivastava.
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1. Swarnbhumi Forest () tid., a company |
| AN
P - r BB o r ! L
iorporated  under the  pravisions  oOf /'-\L.- o
* | . ol
(‘ompanies Act, 1856 and having its . \%\
- \
rerpstered  office at SCO 862, 864, e
Shuvalik Enclave, Manimajra, Chandigam- \‘.-.-_:\\ R
N
180 101, ¢ S
2. Dr. Kuldeep Kumar, S/o. Not known t¢ e /
-
complainant. Age: Not known to the
~oyevobsinant Qe Director or the Accusa:
SR |
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No. 1, Resident of Village: Bhogpur. Post:
Pinjore, Distt. Panchkula, Haryana.

shi Praveer. Kumar Sharma, S/0. Not
~nown {o- the Complainant. Age: Not
Kinown to the complainant Occ: Director of
ne Accused No. 1 Resident of Rathpur
“olony, District Panchkula, Haryana.

st Sudhir Singh, S/o. 'Not known to the
Complainant, Age: Not known to the
complatnant Oce: Director of the IAccused
No. 1. Resident of 5396/2, Modern
Residential complex, Manimajra,
Chandigarh- 160 101,

Shri P. K. Bhadauria, S/0. Not known 10
the Compiainant, Age; Not known to the
~oreoatainant Oce: Direclor of the Accused

No. 1, Resident of VPC- Umaraithi, Distt.

Agra, Uttar Pradesh.

~ Shri Tejvir Singh S/o. ishwar Singh, Age:”

Not known to the compiainant Occ:
Director of the Accused No. 1, Resident
of Ward No. 14, H. No. 256, Laxmi Nagar,
Gohana District, Sonepat, Haryana.

Dr. A. B. Pandey, S/o. Not known to the
Compiainant, Age: Not known to the

complainant Occ: Director of the Accused




N 1 Pacirdant ~f 187 Qarise 7
Panchkula, Harvana.
5. Shri Prashant Upadhvay, S/o. Not known

to the Complainant, Age: Not known to

the complainant Occ: Director of the

Accused No. 1, Resident of 50, Secto. 16.

FPanchkula, Haryana.

GAccused

COMPLAINT UNDER SECTION 200 OF THE CODE OF

CRIMINAL PROCEDURE, 1973_READ WITH SEC. 24(1),
27 OF SECURITIES AND EXCHANGE BOARD OF INDIA
ACT, 1992




SEBI vs Swarnbhumi Forest Pvt. Lid.
26.00.12

Present.  Counsel for complainant.

Accused no.1 proceeded u/s 305 Cr.P.C.

L

None appeared on behalf of accused no.2 to 8 despite proclamation
u/s 82 Ci.P.C through publication. Therefore, accused no.2 to 8 are proclaimed

offender.

Now at the request of ccunsel for complainant file be consigned to

_
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the record room and be summoned back whenever accused are arrested oyfresh

address i1s iocated. ’ ,h
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